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CENTRAL ADM!N!STRAT!VE TR!BUNAL

PR!NC!PAL bench-: NEW DELHI

RA No. 119/99

■  in .

OA No, 128/99

New Delhi , this the Xo(t: day -of May. 1999

Hon ' b I e Shr i J . M . Bha t , Member (, J )
Horr b I e Shri S.P. Biswas. Member (.A)

Sh.p I K . B . Ra jop i a son of late Sh . B . B . Ma t hup .
Resident of C"M/132. Moti Bagh—I .
New DeIh i- 110 021 . .. . . Rev i ew appI i can t

(By .Advocate: Shri M.P. Raju)

Vsrsus

Union of India through
•  ■

'  " 1 , S e c p e t a p V ,

Ministry of Urban .Affairs & Employment ,
Nirman Bhav,^an ,
New Delhi . '

2 . The Secretary.
Ministry of Personnel , Pub I ic Grievances
& Pensions. Deptt. of Personnel & Training,
North Block,
New DeI h i .

3. Union Pub I ic Service Commission throug.h
Secretary.
Dho I pi_!r House
Shahjahan Road,

■  New De I h i .

Shri N.K r i shnamoor t hy.
Director General (Works),
C.P.W.D., Nirmah Bhawan,
New DeIh i . ,r Responden t s

(By .Advocate; By None)

-JUDGEMENT(By c i rcu I at i on )

Hon b I e Shri T . N . Bha t- . Membe r ( J ) :

Th i s R.A has been f i I ed by' the rev i ew app I i cant

seeking revievi' of the Judgement dated 12.5.1999 del ivered

in O.A Mo . 128/99. I t is al leged in the R.A that there is

an error apparant on the face of the record in as much as.

when the I earned counse 1 for the app I i cant was rnak i ng h i s

subm.ission, tfie Bench asked him whether the app I icant was
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